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cases where (Government servants
concerned had opted for Contributory
Family Pension Scheme under Rule
54 ofi CCS (Pension) Rules, 1972, al-
though no contribution was required
where the Government servants con-
cerned had opted for non-contri-
butory family pension scheme under
the liberalised pension rules 1950.
However, even this 2 months’ con-
tribution towards contributory family
pension scheme was discontinued
w.e.f. 22-9-1977,

(b) Ng, Sir, The Finance Ministry’s
orders clearly provide that family
pension will also be admissible to the
families of those Government ser-
vants absorbed in the public
seclor undertakings who  draw
iumpsum: amount in lieu of
monthly pension on their absorption
on the date of its becoming due and
thus do not draw any monthly pen-
sion on the date of death.

(¢) and (d). In view of what has
been stated at (a) and (b) above this
does not arise.

Guidelines for sending retiring and
retired officer on deputatie, to Public
Undertaking

2143. SHRI SOMJIBHAI DAMOR:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether any guidelines have
been laid down by his Ministry for
sending on deputation officers of the
Centra! Secretariat Service, serving,
near-retiring or retired, to the Public
Undertakings like Bharat Aluminium
Co. Limited (BALCO) under his Minis-

try;

(b) if so, what and if not, how such
appointments are regulated:

(c) the names and designation of
officers of his Ministry, serving and
retired, at present working in the
BALCO and posts held, pay ang al-
lowances drawn by them and the
:0‘811"5 held by them In his Ministry;
I
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(d) the reasons for giving extene
siong to super-annuated officers by
getting them berths in BALCO?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) No,
Sir.

(b) The Directors of the Company
are appointed by the President. The
powers for appointment by deputa-
tion or otherwise to all posts below
the Board level, irrespective of pay,
vest with the Board of Directors,
provided that non appointment in the
higher categories of posts (Rs, 2300—
3000 and above) of persons who
have attained the age of &8 years,
whether they be from public or pri-
vate sector, shall be made without
the prior approval of the President,

(c) Shri M. S. Bhatnagar, formerly
Director in the Department of Mines
has been re-employed in the Bharat
Aluminium Company Limited as Co-
ordinator (East Coast Projects) in the
pay-scale if Rs. 2000—125/2—-2250
from 17-3-1980 for a year on a start-
ing pay of Rs. 2125 less pension
and pensicnary equivabant of retire-
ment benefits amounting to Rs. 1271.

Two officers who had earlier served
in the Ministry on deputation were
taken on further deputation in BAL-
CO with the consent of their parent
departments|Ministry. They are not
on the verge of retirement. One of
them has since been absorbed in the
company, The pay scales of the
officers conccrned when they joined
BALCO on deputation were Rs. 2500—
125/2—Rs. 2750 and 2000—Rs. 125/2—
Rs, 2250. They do not belong to the
Cent:al Secretariat Service,

The post for Shri M. S. Bhatnagar
was created by the Management of
BALCO for the purpose of steering
the proposals with the Government
agencies in respect of the new pro-
jects envisaged to come up in Orissa
and Andhra Pradesh, His familiarity
and varied experience in different
capacities in the Ministries paitis
cularly, with s long spell in the De~
partment of Minbs weighed with the
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management in appointing him to the
above post on a re-employment basis.
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